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The Lok Sabha met at Eleven of the 
Clo:k. 

[MR. SPEAKER in the Chair] 

ORAL ANSWERS TO QUESTIONS 
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.A]i HON. MEMBER: Sir, Shri Ram· 
avatar ShaAri iJI nen present in the 
Houa. 

MR. SPEAKER: I am sorry. Now, 
llle%t question. 

SHRI UMANATH: The question 
having been answered you may per-
mit l/upplementary question. 

MR. sPEAKER: Next question. 

SHRI UMANATH: I am not raising 
any point of order. It is serious point, 
The question having been answered, 
whether riJdltly or wrongl.y, you may 
permit 90me supplementary questions. 

MR. SPEAKER: I hIlve not allow· 
ed it. I have called the next QUell' 
tion already. 

Cars 1014 by Foreign ServIce Olll.elall 

·869. SHRI BAL RAJ MADH01'C: 
Will the Minister of EXTERNAL 
AFFAIRS be pleased to state the rea-
sons for cars brought by foreign ser-
vice officials being allowed to be sold 
by them on their own and not throulh 
state Tradinc Corporation on tho 
IIIIJlIe tennl! on which the cars of the 
foreign service oftlciais of other coun-
tries are purchased and sold by State 
Trading OorporatiODY 
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THE MINISTER OF STATE IN 
THE MINISTRY OF EXTERNAL AF-
FAIRS (SHRI B. R. BHAGAT): In 
lIhe matter of the sale of perBODal 
cars, a comparison cannot ,be drawn 
between Indian Foreign Service Offi-
cers and foreign diplomats in India. 
I'oreiln dipliomats import their cars 
duty tree, while OUr Foreign Service 
Officers, with the exception of Heads 
of Missions, pay customs duty. How-
ever, excluding 8 Head at Mission, the 
Foreign Service Officer, who desires 
to sell his car within the period stipu-
lated in the Import Licence is required 
to offer it to the State Trading Cor-
poration. 

SHRI BAL RAJ MADHOK: It is 
not purely a question of the techni-
cal validity at their selling their cars. 
The diplomatic services are supposed 
to represent the country outside and 
set a standard of behaviour worthy CJf 
Our country aDd also present a sense 
of mission. But as things are many of 
the people belonging to the i ~om ti  

services-there are some good excep-
t'Ons also--only make use of their 
position to make gains by such ways. 
Though .technically they may not be 
wrong, it creates an impreSsion th'llt 
they are going abroad, purchasing 
things there and selling them here at 
hieber prices. That is why they are 
keen to go. to particular stations. This 
casts some kind at rellel.'tion on the 
diplomatic services and also affects 
their efficiency. May I know whether 
some checks will .be put on their pur-
ehasin,g things and selling them in the 
maorket here in India? 

SHRI B. R. A~T: There are 
certain restrictions 'lind rule!! govern-
ing tlhe sale of cars when the heads 
of the missions come back. The Fi-
nance Ministry also goes into this. Ac-
tually, the Finance Ministry has ans-
wered a few questions on this matter 
regarding the rules governing this. 
But the genel;'al rules are that they 
have to give an undertaking t ~ 

they will not sell the car for three 
years from the date of importation 
O!l' four years from the date of pur-
chase, and if they sell or want to 
sell the car before that period, 

they have to take the permission tit 
Government before d'Ol!lg so. 

SHRI BAL RAJ MADHOK: Because 
of these perquisites, many of the dip-
lomats try to get posted in such cl]fi-
tals where things can be purchasei' at 
cheap prices, and they u void bei!lg 
posted in many other countries, such 
as African 'and Asian countries which 
from the point of view of India's ex-
ternal interests are much more im-
portant. In a way, these perquisites 
serve as a temptation. Keepinl this 
in mind, may I know whether the se-
nior diplomats will be posted to those 
countries which may not be so im-
portlmt otherwise lbut which are im-
portant from the point of view of 
fndia's interests? 

SHRI B. R. BHAGAT: The place of 
posting or the country of posting has 
not much relevance to this, 'because 
wherever they are posted they have 
the samer facilities and they can l:.t:y 
cars free of duty. For postIng pur-
poses, We have difterent C'8tegories 
and different sectors in the world. 
We take into consideration their suita-
bility, the places where they havp 
been posted earlier and then decide 
to which place they are to ·be posted. 
ISo, all these thingS are considered. 

SHRI HANUMANTHAIYA: The 
hon. Minister has said that if the ofti-
cials have to sell the cars before the 
time fixed, pemllSSlOn haa to be 
taken. May I know in how many 
cases such permissions have been 
given? 

SHRI B. R. BHAGAT: Persons 
belonging to these Missior.s other 
than the heads of missions can sel! 
only to the STC. The only relaxation 
is in favour of the heads of missions 
Durin,g the last five years, there have 
been 32 such eases where they have 
sold their cars. 

SHRI DINKAR DESAI: May I know 
the total numlber of cars that were 
Imported by these ofticlals during the 
last five years 
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loIR~ SPEAKER: That 
hu just mentioned. 

is what he 

~ DINKA.R DESAI: He 
hb given the number sold But I 
want information. about the number 
of C'IU'8 that were imported. by thek 
oftlci&ls during the last five yean. 

SHRI B. R. BHAGAT: Out ot these 
17 cases are of the heads of missions. 
In other cues, normally, anybody who 
goes abroad lb\J;Ya a car. The House is 
",ell aware tiIlat if a person sella a 
dIU' in foreign oountries, say, in 
I!'A1roPe or America, even after six 
moa.b of It. puroh.ue. the re-ale 
VII1ue is very litUe. Therefore, nol'-
m,aJ.ly, they am import the car ••.•• 

SHRI DINKAR DESAI: What is the 
nwnber imported? 

SHRI B R. BHAGAT: It is very 
difficult t~ give the i.Jmormation be-
cause I do not have that information 
now. But as I have said, anybody who-
buys a car abroad brings it here, be-
cause the re-sale value in the foreign 
countries is not much. But as I said, 
if they sell it here they sell it only to 
the STC. In the case of the heads of 
missions, there is a certain relaxatIon. 

SHru HEM BARUA: Is it not a 
fact-I want to pinpoint it -that Mr. 
Azim Hussain, one of our most out-
standing diplomates has sold his im-
ported car not through the STC but 
to a man directly at Rs. 80,000 and 
. given him a receipt for Rs. 30,000 
only and if so, whether Government 
have received any complaint about 
it-there is a complaint about it-and 
if so, whether they are going to in-
quire into the conduct of this diplo-
mat? 

SHRI B. R. BHAGAT: Mr. Azim 
Hussain bought a Fiat-2300. It is not 
", lwrury ear by any standard. He 
bought it tOr Rs. J 0271 and he bought 
it in 1964; he sold it in December. 
1967. He was posted outside, and on 
transfer he has sold it. Therefore 
this is a perfactlY regular case, and 
there ill nothing irregular about it. 
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SHRI SHANTILAL SHAH: Would 
it not be proper that the STC should 
take over the cars at cost mius depre-
ciation for the years of use so that 
there will the no loss to the officer but 
the officers would not take any profit 
out of it? Would that be possible? 

SHRl B. R. BHAGAT: As I have 
said, a lai'ge number of people be-
longing to these missions sell the cars 
to the STC if they want to sell them. 
After they sell the cars, they have 
also to thuy new oars when they go 
abroad on turtlher-posting, for which 
they have to pay. 

SHRl HEM BARUA: But they buy 
and sell at an exorbitant price. 

Indian Ebassy in Washingtoa 

*870. SHRI HEM BARUA: Will the 
Minister of EXTERNAL AFFAIRS be 
plelaSed to state: 

(a) whether attention of Govern-
ent has been drawn to an article enti-
tled A bit of Central Secretariat" 
published in the Hindustan Times, 
dated the 28th February, 1968 which 
presents a report on the working of 
our Embassy in Washington; and 

(b) whether Government have exa-
mined the report and if gO, the ac-
tion taken thereon? 

THE MINISTER OF STATE IN THE 
MlNlSTRY OF EXTERNAL An'AlRS 
(SHRI B. R. BHAGAT): ( )~. (b). 
Government have issued ins . OIlS 
to all·· Indian Missions abroad the 
matter of enforcing the highest sttm-
dards' of ·courtesy and efficiency. 

So far BII this partioular article is 
concerned, Goverrunent have Been it 
They . are making eoquiri_ from the 
Embassy. 

SHRI HEM BARUA: nu. article, 
publ4shed in the HindUlltan Times of 
28 February and written by Shri Kri-
shan Bhatia, has pinpointed the work-
ing of our embassy in Washm.gton. It 
is the same indifference, zame lethar-
.{!;y, same indolenge, same casU'al and 
cavalier manner seen in the Secreta-
riat here, and there are a about 300 
persons working on the ~ ff of the 
Indian embassy in wuhington. In the 
context of all this, may I know what 
particular steps our Government have 
taken to see that the functioning of 
our embassies albroad, particularly 
because they are supposed to project 
the image of India, is improved and 
they do not represent a bit of the 
Central Secretariat in Delhi in foreign 
countries? 

SHRI B. R. BHAGAT: Thill is "-
continuous matter. In recruiting, 
training and in posting abroad, we 
give them ~ ie t training. Whether 
it is a matter of courstey or efficiency, 
this is one of the primary things kept 
in view. The House has several times 
discussed this matter and it is our 
effort to see that there should be con-
tinuing effort in this direction so that 
our embassies abroad function efficien_ 
tly alld show all due courtesy that is 
expected of them. 

SHRI HEM BARUA: The hon. Mi-
nister has said that it is the attampt 
or effort of Government to see that 
our embassies II!brO!lld function effici-
ently. Is it nat a fact that our Ambas_ 
sador in Algiers, Shri Mohmmed 
YUtllWl, who had joined his post. only 
three or four montha ago, flew down 




